
GOVERNMENT OF INDIA 
MINISTRY OF COMMERCE & INDUSTRY 

(DEPARTMENT OF COMMERCE) 

LOK SABHA 
UNSTARRED QUESTION NO. 613 

TO BE ANSWERED ON 06th FEBRUARY, 2017 
 

REVIEW OF FUNCTIONING OF TOBACCO BOARD 
 
 613.  SHRI J.C. DIVAKAR REDDY: 

Will the Minister of COMMERCE & INDUSTRY (वािण य एवं उ योग मतं्री ) be 

pleased to state: 

(a) whether the Government has reviewed the functioning of Tobacco Board located in 
Guntur Andhra Pradesh along with its other offices; 

(b) if so, the details thereof; and  
(c) if not, the time by which the said review is likely to be conducted by the 

Government? 
 

ANSWER 
 

okf.kT; ,oa m|ksx jkT; ea=h ¼Jherh fueZyk lhrkje.k½ ¼Lora= izHkkj½ 

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY 
(INDEPENDENT CHARGE) 

 (SMT. NIRMALA SITHARAMAN)  
 

(a) to (c): The review of the of functioning of  Quasi-Government Organizations, 
Autonomous Organizations, Statutory Bodies including the Tobacco Board 
under the Department of Commerce is an ongoing process and the Government 
of India review the performance/function of the Tobacco Board from time to 
time.  
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